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COMMERCIAL TAXES DEPARTMENT 
-------- 

NOTIFICATION 
5th March, 2024   

Notification No.-  20/2023 – State Tax(Rate) 
 

 

S.O. No. 67, Dated 05th March, 2024:- In exercise of the powers conferred by clause (ii) of the 
proviso to sub-section (3) of section 54 of  the Jharkhand Goods and Services Tax Act, 2017 (12 of 
2017), the Government of Jharkhand, on the recommendations of the Council, hereby makes the 
following further amendments in the notification of the Government of Jharkhand in the Commercial 
Taxes Department, No. 5/2017- State Tax (Rate), dated the 29th June, 2017, published in the Gazette of 
Jharkhand, Extraordinary, vide S.O. No. 35,  dated the 29th June, 2017, namely :-  

In the said notification, in the TABLE, after S. No. 6A and the entries relating thereto, following 
S. No. and the entries shall be inserted, namely:-  

(1) (2) (3) 
“6AA. 5605 Imitation zari thread or yarn made out of Metallised polyester film /plastic 

film; 
 
Explanation: This entry shall apply for refund of input tax credit only on 
polyester film /plastic film”;  
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2. This notification shall be deemed to be effective from the 20th day of October, 2023. 
 

 [File. No. VaKar/GST/01/2023] 
By the order of the Governor of Jharkhand, 

 

Vipra Bhal 
Secretary, 

Commercial taxes Department 
Note: - The principal notification No.5/2017- State Tax (Rate), dated the 29th day of June, 2017, was 
published in the Gazette of Jharkhand, Extraordinary, vide S.O. No. 35,   dated the 29th day of June, 
2017, and was last amended by notification No. 9/2022 – State Tax (Rate), dated the 23rd August, 2022, 
published in the Gazette of Jharkhand, Extraordinary, vide S.O. No. 30,   dated the 23rd August, 2022. 

 

वाͨणÏय-कर ͪवभाग 
-------- 

अͬधसूचना संo. 20/2023- राÏ य कर(दर) 

एस. ओ. सं. 67, Ǒदनांक 5 माच[, 2024--झारखÖड माल और सेवा कर अͬधǓनयम, 2017 

(2017 का 12) कȧ धारा 54 कȧ उप धारा (3) के परÛ तकु के उपवाÈ य (ii) के तहत Ĥद× त शिÈतयɉ 

का Ĥयोग करते हु ए, झारखÖड सरकार, जीएसटȣ पǐरषद कȧ ͧसफाǐरशɉ के आधार पर, एतदɮवारा, 

झारखÖड सरकार, वाͨणÏय-कर ͪवभाग कȧ अͬधसूचना संÉ या 5/2017- राÏय कर (दर), Ǒदनांक 29 

जून, 2017, िजसे एस.ओ. सं. 35, Ǒदनांक 29, जून, 2017, के तहत झारखÖड के राजपğ, असाधारण, 

मɅ Ĥकाͧशत ͩकया गया था, मɅ और आगे भी Ǔनà नͧलͨखत संशोधन करती है, यथा:-  

उÈत अͬधसूचना मɅ, सारणी मɅ, Đम संÉया 6Aऔर उससे  संबंͬधत Ĥͪविçटयɉ के पæचात, 
Ǔनàनͧलͨखत Đम संÉया और Ĥͪविçटयां अंतःèथाͪपत कȧ जाएंगी,अथा[तः- 

 
(1) (2) (3) 

“6कक 5605 धाि×वक पॉͧलएèटर ͩफãम/Üलािèटक ͩफãम से बना 
इमीटेशन ज़रȣ धागा या सूत 
èपçटȣकरण :यह Ĥͪविçट केवल पॉͧलएèटर 
ͩफãम/Üलािèटक ͩफãम पर इनपुट टैÈस Đेͫडट कȧ 
वापसी के ͧलए लाग ूहोगी ।”; 
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2. यह अͬधसूचना Ǒदनांक 20 अÈटूबर, 2023 से लागू मानी जाएगी । 
 
 
 

[सं.सं.वा०कर/जी०एस०टȣ०/01/2023] 
झारखंड राÏयपाल के आदेश से, 

 
  ͪवĤा भाल,                                                                                                                        

सͬचव, 
      वाͨणÏय-कर ͪवभाग । 

 
नोट : मूल अͬधसूचना संÉ या 5/2017- राÏय कर (दर), Ǒदनांक  29 जून, 2017, िजसे एस.ओ. सं. 
35,  Ǒदनांक  29 जून, 2017, के तहत झारखÖड के राजपğ, असाधारण, मɅ  Ĥकाͧशत कȧ गई थी 
और इसमɅ अंǓतम बार अͬधसूचना संÉ या 09/2022- राÏय कर (दर), Ǒदनांक 23 अगèत,2022, िजसे 
एस.ओ. सं. 30,   Ǒदनांक 23 अगèत, 2022, के तहत झारखÖड के राजपğ, असाधारण, मɅ Ĥकाͧशत 
ͩकया गया था, के ɮवारा संशोधन ͩकया गया था । 
 

---------- 
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